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CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

Reported existence of a new body of
jufiitrators in Pakistan to carry out
sabotage activities in Jammu and

Kashmir
SHRI INDER J. MALHOTRA (Jammu) {
Sir, I call the attention of the Minister of
Home Affairsto the following matter of
urgent public importance and 1 request
that he may make a statement thereon :—
Reported existence of a new body of
infiltrators named ‘Jammu and Kashmir
Liberation Front' in Pakistan which
is preparing to carry out sabotage acti-
vities and lsunch a guerilla armed
offensive in Jammu and Kashmir.

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN]) : Mr. Speaker, 8ir,
Government’s attention has been drawn to
pews-items in the Indian press about the
report by a British correspondent sent from
Lahore and published in the Loadon Times,
We have seen the despatch published in
the London Times of May 1, 1968 from
Peter Hazelhurst, Lahore. The House is
aware that it has been Pakistan's persistent
endeavour to send her agents for sabotage
‘and subversion in the State of Jammu and
Kashmir. Pakistan gives these agents
different names. The Central and the State
Governments are vigilant and they are
confident that with the co-operation of the
people, all such designs against the security
of the country shall be defeated.

SHRI INDER J. MALHOTRA : In
1965 also we were told that we are very
vigilant and we know that our vigilance
crumpled overnight. Now the Home
Minister has himself admitted that Pakis-
tan never stops such activities of sabotage
o Jammu and Kashmir. At present the
antl-Indian and pro-Pakistani elements arg
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very active specially in the Kashmir Valley
area and there is a group of the Plebscite
Front also, which is headed by Mirza
Afsal Beg and their apiritoal atd from all
aspects leader, Sheikh Mobammed Abdul-
lah, whith is very active in anti-Indian
activities. In view of all this, may 1 kmow
whether Government is cohemplating any
actlon against the anti-Indian and pro-
Pakisiani elemeats in the Jammu and
Kashmir State 7

SHRI Y.B. CHAVAN : As far as
the sabotage activities are concerned, very
firm action has been taken in the last two
years. About 1965, the hon. Member is
misled about what happened in 1965, It
was because of our vigilance that we could
take steps about what was happening at
that time.
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SHRI Y. B. CHAYAN: There are
sofe Members who are always interprating
against India itself. What can 1 do ?
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SHRI Y. B. CHAVAN : It s for them
to interpret their own way.

As far as the sabotage activilies are
concerned, in the last two years a large
number of spies were uncovered; most of
them were procseded against in the courts
and some of them are in detention. This
is proof of the vigilant action that we can
take at the present moment. No action is
contemplaied against the Plebiscite Front.

SHRI BAL RAJ] MADHOK (South
Delhi) : The hon. Minister has just
no given an account which, to say the
least, gives an indication of the com-
placency with which this Government has
been suffering and as a result of which the
whole country has suffered all these years.
He says that in 1965 we were vigilant. In
1965 the warning had been given months
before but no acion was taken. The
same ihing had been happening earlier too.
This time too it is pot that a corrgspond.
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ent of a British paper has said that but the
Chief Minister of Jammu and Kashmir
himself, while speaking at Poonch about
ten days back, said that his information
was that Pakistan was carrying on military
activities on the other side of the cease-fire
line and that there could be a repetition
of earlier happenings in Kashmir. This
was the statement given by the Chief
Minister himself. The information that
has been coming from other sources also
points to the fact that such things are

happening. The situation has now been
worsened by the activities of Sheikh
Abdullah. Sheikh Abdullah has openly

approved of what Pakistan did in 1965.
He said, “What could Pakistan do except
send infiltrators in 1965 7" That is what
he said. He also said, “The Indian Army
is an army of occupation”™ and that Kash-
mir's future has to be settled. This has
created a feeling of uncertainty in the
minds of the people of Kashmir. It is this
uncertainty which is being exploited by
Pakistani and other foreign agents to create
trouble there. So far as this atmosphere
of uncertainty continues in Kashmir, it
can be exploited as it has been exploited
in the past. In view of that may Iknow
what steps the Government contemplates
to remove this sense of uncertainty ?
The major cause of this sense of uncer-
tainty is article 370 which has become the
biggest psychological barrier and so long
as this article remains in our Constitution,
the people of Kashmir, whatever you may
say and whatever announcement Shri
Morarjibhai, Shrimati Indira Gandhi or
Shri Chavan may make, will never think
that the matter has been settled. In order
to remove that sense of uncertainty may I
know whether you will immediately repeal
article 370 of the Constitution and apply
the Indian Constitution fully to Jammu
and Kashmir State ? Secondly, because
of Sheikh Abdullah’s activities which are
prejudicial to peace in the country and
which come within the purview of the
Unlawful Activities Act which was passed
here last session, may 1 komow whether
action will be taken against Sheikh
Abdullah so that his activities may not
encourage such elements in the State and
outside ?

SHRI Y. B. CHAVAN: The hon.
Momber tricd to makg two points if |
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have understood him correctly. One is
his favourite thesis, pamely, that the
Government of India is very complacent
about it. As a proof of it he mentioned
what the Chief Minister of Jammu and
Kashmir said. If the Jammu and Kashmir
Chief Minister has said that—he has
certainly said that—it is not a proof of
complacency ; it is a proof of our aware-
ness of the situation that Pakistan is having
some activities on the other side. That
shows the wakefulness of the J & K
Administration and I would like to assure
the hon. Member, if he would like to be
assured about it, that the Government of
India is also equally wide awake about it
and is vigilant as [ have said already in my
statement,

About Sheikh Abdullah, I think, I
have tried to explain our attitude about
this matter before, namely, that we are
carefully watching what he is sayiog and
what he has done but we do not want to
rush ourselves into taking any action in
this particular matter.

About article 370, we have many times
explained our position about it. Article
370 as such is certainly a bridge which
can be made use of for applying other
articles and all laws. It is certainly a
helpful process. By merely removing
article 370, there is not going to be a very
revolutionary change in the situation,

As far as the uncertainty is concerned,
there is no uncertainty as far as we are
concerned. Is the hon. Member uncertain
about anything ?

SHRI BAL RAJ MADHOK :
not uncertain but you are uncertain.

I am

SHRI Y. B. CHAVAN :
uocertain about it. We are completely
certain of cur position aboutit. But what
the Pakistanis speak or say is not something
that we should allow ourselves to be
uncertain about. 1 thiok, our position
is very firm and we should always think
from the position of strength and be also
very reasonable.

I am not
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SHRI Y.B. CHAVAN: It is not
true that we only know about it from
London Times as to what is happening on
the other side. Are we expected to go
and publicise in newspapers 7 1 do not
understand what is expected. As I said,
we are aware and Pakistan sometimes
makes use of different names on different
occasions. The only thing is we have to
take note of this and take necessary steps.
Naturally, we cannot go on advertising
what steps we are taking in the matter.
This is what | can say about the particular
matters concerned.

About Sheikh Abdullah,
evidence to say he is connected wilh
subversive activities, As long ms 1 have
no evidence, 1 cannot make charges like
that.

I have mno

SHRI PRAKASH VIR SHASTRI:
What about Mr. Kosygin ?

SHRI Y. B. CHAVAN : Mr. Kosygin
has nothing to do with this matter.

12.23 brs.
QUESTION OF PRIVILEGE AGAINST

Maharashtra Times, Bombay

SHRI D. N. PATODIA (Jalore) : Mr.
Speaker, Sir, under Rule 225 of the Rules
of Procedure and Conduct of Business in
the Lok Sabha, I seek the leave of the
House to raise the question of privilege
on the following matter.

The Moharashtra Times, a Marathi
daily published from Bombay, carried a
report in its issue of 3rd May, 1968 which
says, Inter alia :

“Shri Paranjpe visited this area on



